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1 CPAN 605/2026 GANI SK.
 Mobile:9733777637
 Email:MOBAIDURHOSSAIN@GMAIL.COM

MOBAIDUR 
HOSSAIN

19-05-2026 CASE NO. DOES NOT MATCH

2 CRA 
(DB)

208/2026 SWAPAN MONDAL
 Mobile:9232785868
 Email:ARNAB.LEGAL@GMAIL.COM

ARNAB SAHA 19-05-2026 ALLELLANT NAME NOT MATCHED/ IN JAIL 
NOT MENTIONED

3 CRM (A) 1253/2026 MANOJ BERA
 Mobile:8617798649
 Email:SUDIPABERA@GMAIL.COM

SUDIPTA BERA 19-05-2026 1) ... COMPLAINANT IDENTITY DISCLOSED 
AT PETITION AND ANNEXURES

4 CRM (A) 1254/2026 SUSIL DAS AND ORS.
 Mobile:9123845860
 Email:SANANDABHATTACHARYYALLB@GMAIL.COM

SANANDA 
BHATTACHARYYA

19-05-2026 1) ... CLARIFICATION NEEDED REGARDING 
FIR ACT AT WHOLE PETITION WHERE P.S 
CASE DETAILS MENTIONED AND LD. TRIAL 
COURT REJECTION DETAILS AT 
PARAGRAPH ONE...

5 CRM (A) 1259/2026 JAHANARA BEGUM @ JAHANARA BEGUM 
CHOWDHURY AND ORS.
 Mobile:9831258615
 Email:ANKITABOSE27@GMAIL.COM

ANKITA BOSE 19-05-2026 1) ... DEPONENT IDENTITY CARD NOT 
ATTESTED BY THE COMMISSIONER

6 CRM(M) 1061/2026 ANARUL HAQUE
 Mobile:8420940940
 Email:ADVOCATESATYAPRAKSHSHAW@GMAIL.COM

SATYA PRAKASH 
SHAW

19-05-2026 PAGE 1 COURT FEE EXEMPTED STAMP 
MISSING,VOKA NOT FILLED UP

7 CRM(M) 1062/2026 SAKIL HALIM @ SAKIL AHMED
 Mobile:9064469199
 Email:MANOJITDEBNATH.IN@GMAIL.COM

MANOJIT 
DEBNATH

19-05-2026 G.R (S) CASE TYPE WHICH IS MENTIONED 
IN CERTIFIED COPY WRONGLY MENTIONED 
IN PETITION

8 CRM 
(NDPS)

855/2026 ILIYUS ALI
 Mobile:9735502903
 Email:JISANNBU@GMAIL.COM

JISAN IQUBAL 
HOSSAIN

19-05-2026 1) PETITIONER NAME MENTIONED IN 
PETITION NOT MATCHING WITH CERTIFIED 
COPY ... 2) NDPS CASE TYPE WRONGLY 
MENTIONED IN 1ST PARA

9 CRR 1825/2026 PABAN DAS @ PAWAN DAS
 Mobile:8582940337
 Email:SAFDARAZAM7222@GMAIL.COM

SAFDAR AZAM 19-05-2026 PS NAME WRONG MENTIONED IN THIS 
PETITION

10 CRR 1839/2026 SUDARSHAN GANTA ASIT KR. 19-05-2026 TYPE COPY REQUIRED IN THIS PETITION
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 Mobile:9339845781
 Email:ASITBHATTACHARYA4@GMAIL.COM

BHATTACHARYA

11 CRR 1840/2026 XXX-1 AND OTHERS
 Mobile:9851689289
 Email:ADV.SOHAMBANERJEE@GMAIL.COM

SOHAM BANERJEE 19-05-2026 VICTIME IDENTITY DISCLOSE

12 CRR 1842/2026 LALITHAA JEWELLERY MART LIMITED
 Mobile:8397056061
 Email:MRIGANKKEJRIWAL@GMAIL.COM

MRIGANK 
KEJRIWAL

19-05-2026 STATE NAME OF PETITIONER MISSING

13 CRR 1844/2026 SRINJOY BOSE
 Mobile:9831298549
 Email:SUBHOJIT.RAY@GMAIL.COM

SUBHOJIT ROY 19-05-2026 VOLUME REQUIRED OF THIS FILE.

14 RVW 121/2026 DVC EMPLOYEES COOPERATIVE STORES AND 
CANTEEN LIMITED
 Mobile:8100226116
 Email:CHATTERJEEDEBAPRIYA18@GMAIL.COM

DEBAPRIYA 
CHATTERJEE

19-05-2026 SYNOPSIS PAGE, LIST OF DATE PAGE 
MISSING AND FORMAT ISSUE

15 RVW 122/2026 DVC EMPLOYEES COOPERATIVE STORES AND 
CANTEEN LIMITED
 Mobile:8100226116
 Email:CHATTERJEEDEBAPRIYA18@GMAIL.COM

DEBAPRIYA 
CHATTERJEE

19-05-2026 SYNOPSIS PAGE, LIST OF DATE PAGE 
MISSING AND FORMAT ISSUE

16 RVW 123/2026 DVC EMPLOYEES CO-OPERATIVE STORES AND 
CANTEEN LIMITED
 Mobile:8100226116
 Email:CHATTERJEEDEBAPRIYA18@GMAIL.COM

DEBAPRIYA 
CHATTERJEE

19-05-2026 SYNOPSIS PAGE, LIST OF DATE PAGE 
MISSING AND FORMAT ISSUE

17 WPA 10209/2026 BANKIM CHANDRA DAS
 Mobile:9831270872
 Email:DEBJANISAHU2006@GMAIL.COM

DEBJANI SAHU 19-05-2026 RI STAMP MISSING

18 WPA 10231/2026 SATYABRATA BISWAS
 Mobile:9830817890

18-05-2026 1. DIVISION BENCH COPY (CLARIFICATION 
NEEDED)
2. SUB CATEGORY CODE MISSING
3. COURT NO. IS MISSING
4. GROUP IS MISSING AT FORM-A

19 WPA 10248/2026 SANAT KUMAR MONDAL AND ANR.
 Mobile:7278659487
 Email:ARGHADAS93@GMAIL.COM

ARGHA DAS 19-05-2026 ADVOCATE'S CERTIFICATE IS MISSING IN 
PRAYER

20 WPA 10255/2026 ANANDA RANA
 Mobile:8017440226
 Email:ANINDABHATTACHARYAHC@GMAIL.COM

ANINDA 
BHATTACHARYA

19-05-2026 SHORT LISTOF DATES,LIST OF 
DATES,SYNOPSIS AND POINTS OF LAW 
MISSING
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21 WPA 10283/2026 TOTA BISWAS AND ORS.
 Mobile:7278405994
 Email:SHIVAMGHOSH603@GMAIL.COM

ANKUSH GHOSH 19-05-2026 NO WELFARE LOGO ATTACHED IN 
VAKLATNAMA

22 WPA 10335/2026 PARTHA DAN
 Mobile:9339450483

SANTANU ROY 19-05-2026 SHORT LIST OF DATES IS MISSING

23 WPA 10344/2026 SUJIT MODAK
 Mobile:6290980940
 Email:THEPRASAD98@GMAIL.COM

PRASAD 
BHATTACHARYYA

19-05-2026 1. SUBJECT CATEGORY CODE WRONG
2.R I STAMP REQUIRED IN AFFIDAVIT PAGE
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